
Centit^l Hdministrative Tribunal
Principal Bench

Lh No, 26 08/91

Neu Uelhi, the 2ncl 3uly, 1996,

hon'ble •^hri Haridasan,
Hon'ble Bhri h.K. nhooja,

Naiesh Kumar
Lonst.No.7166/lJHP 6th Bn.
Woael Touin
Neu) daIh 1,110 009. •

(Mdvocate:3h.H,Kalia )

us

Union of Indiu through
1.Lommissioner of Police

Police Headquarters,
FiHQ Builoing,
IP Estate,
New Delhi,110002,

2,The dy. Lomnicsioner of Police
*UhP 6 Bn.flodel Town

Delhi.110009.

(rtdu. None )

QHDtR (Dial )

Hpplica nt

Respc noent s

Hon'ble Shri n.U. Haiidascn, UE(3)

Ld. counsel for the applicant says

that the applicant does not wish to press the

application and therefore the application

be uMtuiS^^s not pressed. In view of this
the application is dismissed as urirtfiDj.aun. ]r-e>h (/
No order as to costs.

( R.K. Mhoo

scs

r

( H.y, Haria^san)
Uice Ch':iiiman(3)


